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(dy  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (3HRI JAYANT
SINHA): (a) and (b} Securities and Exchange Board of India (SEBI) has informed that
the two depositories, namely National Securities Depository Limited (NSDL) and Central
Depository Services (India) Limited (CDSL), had frozen a total of 43,51,794 accounts
on 31st December, 2006 due to non-compliance with mandatory Permanent Account
Number (PAN) provision.

About 90% of the frozen accounts have already been unfrozen since 1st January,
2007. The total number of frozen accounts as on 31st March, 2015 was 3,758,902 with the
total value of holdings being ¥ 4755 crore.

(c) and (d) SEBI has informed that the depositories have sent letters to the concerned
beneficial owners asking them to update their PAN details with their depository participant.
The depositories have also informed the investors of the same through e-mails, SMS

alerts, investor depository meetings, newspaper advertisements etc.
Impact of Random Referral Method used by Customs Department
496. SHRI SALIM ANSARI : Will the Minister of FINANCE be pleased to state:

(a) whether it is a fact that passengers carrying more baggage than the prescribed

limit are required to undergo Random Referral (RR) by the customs departments;

(by whether with the introduction of RR, passenger face humiliation and it has

become a tool of harassment to international passengers besides flights being delayed;

(¢) if so, the details thereof and the reasons for introducing such a harsh RR

method by Customs Department; and

(dy whether Government has received several complaints {rom Intemational
Airlines on using of harsh RR method by Customs Department and if so, the action taken

on these complaints so far?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (3HRI JAYANT
SINHA) : (a) Yes Sir. At Delhi International Airport Random Referral (RR) Passenger are

marked on the basis of alerts, specific intelligence, profiling of excess baggage.

(by Marking of passengers under RR is done for keeping surveillance on departing
passengers and prevention of illegal export of prohibited goods. Passengers marked under
RR procedure are extended proper curtsey during checks and airlines are informed about

the RR marked passengers immediately on receiving passenger manifest and well before
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immigration and security related formalities. Only few passengers, less than 2%, are

selected for scrutiny under RR.

(¢) The purpose of RR 1is to prevent unlawful export of prohibited goods and

unaccounted Indian and Foreign Currency beyond prescribed limit of RBL

(dy No complaint from International Airlines have been received by Customs.
The representative of International Airlines regularly gives their feedback in the meeting

of stakeholders and concerns raised in these meetings have been resolved in the past.
Efficacy of debt waivers
497 SHRI RANJIB BISWAL : Will the Minister of FINANCE be pleased to state:

(a) whether it is a fact that debt waivers have not helped farmers as opined by the
RBI Governor;

(by if so, the details thereof and the reasons therefor,

(¢) whether any study has been conducted to ascertain if farmers” suicides are

caused by indebtedness in the farm sector;
(dy 1 so, the details thereof and if not, the reasons therefor; and

(e) the total amount disbursed during 2014 as debt waiver and the steps taken by

Government to ensure transparency in disbursal?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRT JAYANT
SINHA) : (a) and (b) So as to address the problems and difficulties faced by the farming
community in repayment of loans taken by them and in helping them qualify for fresh
loans, keeping in view the gravity of prevalent situation, the Government announces

Agricultural Debt Waiver/Relief Schemes from time to time.

(c) and (d) The Government has not conducted any specific study to identify factors
responsible for each case of suicide. However, reasons of suicide by farmers, as recorded
by National Crime Records Bureau (NCRB), are, inter alia, family problems, illness,
drug abuse/addiction, unemployment, property dispute, bankruptcy or sudden change in

economic status, poverty, fall in social reputation, dowry dispute, etc.

(e) No debt waiver scheme has been implemented by the Government during
2014. However, Reserve Bank of India (RBI) has issued Standing Guidelines for Relief
Measures to be provided by respective lending institutions in areas affected by natural
calamities which, infer alia, include 1dentification of beneficiaries, extending fresh loans

and restructuring of existing loans, relaxed security and margin norms, moratorium, etc.



